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 लूटो  गए  यात्रियों.  को.  मुआवजा  दिया

 जाए. तथा. रोल- जायें
 हरक्षत...वनाई

 |

 (x)  Reported  notice  for  termination
 of  services  of  some  employees  by
 the  daily  Maharashtra  Herald  of
 Ptona.

 SHRI  ।  १.  GADGIL:  Sir,  I  want
 to  make  a  statement  under  Rule  377,

 The  Daily  Maharashtra  Herald  of
 Poona  has  given  notice  to  40  of  its  em-

 ployees  terminating  their  services  on
 the  ground  that  the  firm  running  the

 newspaper  has  purchased  new  import-
 ed  photo  composing  machine.  It  is

 reported  that  other  newspapers  like
 Sakal  and  Tarun  Bharat  in  Poona

 and  several  other  newspapers  in  the

 country  are  similarly  going  in  for  mo-

 dern  printing  technology  which  will

 result  in  large  scale  unemployment  in

 newspaper  industry.  It  is  also  appre-
 hended  that  introduction  of  machines
 like  visual  display  Terminal,  photo-

 typesetter,  composing|edit  machines

 will  do  away  with  hot  metal  type

 production  of  composing  and  printing

 newspapers.  At  least  in  some  cases,

 it  is  suspected  that  the  big  news-

 papers  are  going  in  for  this  kind  of

 automation,  with  a  view  to  avoid  im-

 plementation  of  the  Palekar  Award.
 These  big  newspapers  depend  on  the

 Government  for  newsprints,  advertise-

 ments  etc.  and  on  nationalised  banks

 for  loans  for  buying  such  new  ma-

 chines.  ।  request  the  Government  to

 intervene  in  the  matter  and  deny
 these  facilities  to  them  unless  they

 agree  to  the  principle  of  modernisation

 without  hardship  to  the  existing  emp-

 loyees.  bs

 15.04  hrs.

 ‘CENTRAL  SILK  BOARD  {AMEND-

 MENT)  BILL—Contd.

 MR.  DEPUTY-SPEAKER:  Now  we

 come  to  the  next  item  on  discussion

 and  voting  on  the  Central  Silk  Board

 (Amendment)  Bill,  1981,

 (Amdt,)  Bill  314

 21096 |  Shiv  Kumar  Singh  has  already
 taken  six  minutes.  The  balance  left-

 for  this  Bill  is  one  hour  and  nine
 minutes.  The  Minister  will  reply  at
 about  3-45  P.M.  So,  the  speeches  will
 conclude  by  that  time.  You  may  take
 one  or  two  minutes  more.

 SHRI  MOOL  CHAND  DAGA
 (Pali):  There  are  ag  number  of  Mem-
 bers  who  want  to  participate  on  this.
 You  will  kindly  exteng  the  time  by
 half-an-hour  more.

 MR,  DEPUTY-SPEAKER:  The  time
 has  already  been  allotted.  How  can  [
 alter  it?

 SHRI  MOOL  CHAND  DAGA:  You
 can  alter  it.  The  other  bills  are  not
 important.

 11  DEPUTY-SPEAKER:  You
 move  an  amendment.

 Shri  Shiv  Kumar  Singh.

 श्री  शिव
 कार  सिंह  ठाकर  (खंडवा) !
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 “During  the  year  1977-78,  Central

 Government  sanctioned  intensive
 Sericultura]  Development  Schemes
 to  be  implemented  as  Central  sche-


